National Company Law Tribunal
Allahabad Bench

CPNO./E//ALD 0 >

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 24.11.2017 _ L B

& K Ltrrarn gl Adtcies i L4 5T g
NAME OF THE COMPANY: Grada Fndeid @€ S

' 25/ >
SECTION OF THE COMPANIES ACT/I & B CODE: 257 & ~HE Cmfoénses Act, 25/

51, NO. Name Designation Representation Signature . e
L Ankit K. By PES Ptpons—  Ankt
2. Ahichne Dev Lyﬂu’ /IIO('*U Ro C i @ﬁ i
[ 3
CP No.161/ALD/2017

Sh. Ankit Kumar Singh PCS for the petitioner. Sh. Krishna Dev Vyas CGSC
for the ROC. The present case is filed as a fresh case seeking for Restoration of
the name of the company in the Register of the ROC Kanpur, A copy of the
present petition be provided to the learned CGSC as well as to the O/o ROC

Kanpur, :
The matter be listed on 21* December, 2017. .

Dated: 24.11.2017 Shri H.P. Chaturvedi, Member (Judicial)
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